63 Written Answers
Liquor Haul in Delhi
2471. SHRI BISWANARAYAN
SHASTRI : Will the Minister of LAW

AND SOCIAL WELFARE be pleased to
state :

(a) whether it is a fact that larg: quan-
tity of liquor was hauled in Delhi on the
last day of the last year ; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WELFARE
[DR. (SHRIMATI) PHULRENU GUHA] :
(a) 37 bottles of liquor were recovered by
the Excise Staff of Delhi Administration on
the last day of the last year.

(b) A statement showing the details
hereof is 1aid on the Table of the Sabha.
[Piac-d n Library. See No. LT-281/69).

Liquor in Delhi on New Year Day

2472, SHRi{ BISWANARAYAN
SHASTRI : Will the Minister of LAW
AND SOCIAL WELFARE be pleased to
state :

(a) whether he is aware that the Lt.
Governor of Delhi stated in Banaras that
liquor was not available on the eve of New
Year and on the New Year day ; and

(b) if so, Government's reaction there-
to?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WELFARE
[DR. (SHRIMATI) PHULRENU GUHA] :
(a) No. Sir.

(b) Does not arise.

Liquor Served in Defence Services
Canteen on New Year's Eve

2473. SHRI HARDAYAL DEVGUN
Will the Minister of LAW AND SOCIAL
WELFARE be pleased to State :

(a) whether it is a fact that in spite of
the instructions issued by the Delhi
Administration the  Defence Services
Officers Canteen; Dhaula Kuan, New
Delhi served liquor to its Members openly
on the New Year's eve;

(b) whether the fact was brought to
the notice of Government by tbe Delhi
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Administration for  initiating legal
proceedings against the canteen outhori-
ties; and

(¢) If so0, the reactlon of Goverament
thereto ?

THE MINISTER OF STATE IN THE
MINISTRY OF LAW IN THE DEPART-
MENT OF SOCIAL WELFARE [DR.

(SHRIMATI) PHULRENU GUHA) (a) No,
Sir.

(b) and (c). Do not arise.
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2475. SHRI D. N. PATODIA ;
SHRI SRADHAKAR

SYUPAKAR ;





